ZIT EMNOS 7 COURT NO. 4 SECTI ONI

SUPREMECOURTO-IT NDI A
RECORDOFPROCEEDI NGS

Petition(s) for Special Leave to Appeal (Cl) No(s). 993/ 2007

(From the judgenent and order dated 1 3/ 09/ 2006 in WPNo. 15829/ 2006 of
The
HGHCOURTO- APATHDERABAD)

COLLECTORG&DST MAGE STRATE&GOGCRS Petitioner(s)
VERSUS

S. SULT AN Respondent ( s)

(Wth appl n(s) for stay)

W TH

SLP(Cl) NO 13080 2007

(Wth appln. for stay and office report)
SLP(Cl) NO 20890 2007

(Wth appln. for stay and office report)
SLP(Cl) NO 20900of 2007

(Wth appln. for stay and office report)
SLP(Cl) NO 209 10of 2007

(Wth office report)

Date: 03/ 03/ 200 8 These petitions were called on for hearing today.

CORA M :
HONBLED. JUSTI CEARI JI TPASAYAT
HONBLEM JUSTI CEP. SATHAS | VA M
For Petitioner(s) Ms. D. Bha r a thi Reddy, Adv.
For Respondent (s) Ms. T.Ana mi k a , Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Call these matters on14. 03 . 200 8.
(Neena Verm a) (Vijay Aggarwal)
Court Master Court Master



